
ORISSA HIGH COURT

FILING REPORT AS ON :04/02/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

1 BLAPL/0000950/2021 SUVENDU KUMAR PRADHAN JAYDEEP PAL BHUBANESWAR VIGILANCE /6 /2021

VS VS ()

STATE OF ODISHA //

2 BLAPL/0000951/2021 PURUSHOTTAM BEHERA SMRUTI RANJAN MOHAPATRA SIMULIA /7 /2021

VS VS ()

STATE OF ODISHA //

3 BLAPL/0000952/2021 RATHA NAIK JAGAJIT PANDA BISOI /73 /2016

VS VS ()

STATE OF ODISHA //

4 BLAPL/0000953/2021 JAILAL GIRI PRASANTA KUMAR SAHOO NAIKANI-DIHI /105 /2020

VS VS ()

STATE OF ODISHA //

5 BLAPL/0000954/2021 SUDAM BEHERA AMULYA RATNA PANDA PHULBANI TOWN /135 /2020

VS VS ()

STATE OF ODISHA //

6 BLAPL/0000955/2021 SAMAYA KUMAR RANA @ ARAKHITA ASHOK DAS GOPALPUR /46 /2019

VS VS ()

STATE OF ODISHA //

7 BLAPL/0000956/2021 SASHIKANTA MAJHI SUNIL KUMAR PATNAIK KHAIRA /251 /2020

VS VS ()

STATE OF ODISHA //

8 BLAPL/0000957/2021 HAKIM SAMAL SATYA RANJAN MULIA CHOUDWAR /405 /2020

VS VS ()

STATE OF ODISHA //

9 BLAPL/0000958/2021 RAJEEV MISHRA GOURI MOHAN RATH  / /0

VS VS ()

STATE OF ODISHA //

10 BLAPL/0000959/2021 LAKI MUDULI SANGRAM KESHARI ROUT MACHHKUND /115 /2020

VS VS ()

STATE OF ODISHA //

11 BLAPL/0000960/2021 BADAL KU SAHOO SATYA RANJAN MULIA CHAULIAGANJA /423 /2020

VS VS ()

STATE OF ODISHA //
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12 BLAPL/0000961/2021 JALANDHAR MAJHI RAJIB LOCHAN PATTNAIK MATHILI /6 /2021

VS VS ()

STATE OF ODISHA //

13 BLAPL/0000962/2021 VIPIN KUMAR @ VEER PRATAP SINGH SANAT KUMAR DAS ULLUNDA /14 /2020

VS VS ()

STATE OF ODISHA //

14 BLAPL/0000963/2021 SAGAR SAHU @ SAGAR KUMAR SAHU CHITTA RANJAN SAHU TARASINGI /180 /2020

VS VS ()

STATE OF ODISHA //

15 BLAPL/0000964/2021 SIPUN @ GYANARANJAN MULIA H.N.MOHAPATRA DHENKANAL SADAR /172 /2015

VS VS ()

STATE OF ODISHA //

16 BLAPL/0000965/2021 MIR MOHAMMAD GUFAN SATYA NARAYAN MISHRA (4) PURUNABAZAR /236 /2020

VS VS ()

STATE OF ODISHA //

17 BLAPL/0000966/2021 BIKI@ BIKASH NAIK RONT GHOSH BIKRAMPUR FCI /3 /2020

VS VS ()

STATE OF ODISHA //

18 BLAPL/0000967/2021 CHANDRAMANI @ CHANDU NAIK RONIT GHOSH SAMAL /192 /2020

VS VS ()

STATE OF ODISHA //

19 BLAPL/0000968/2021 ABHIMANYU SWAIN @ KALIA RABI NARAYAN MOHANTY PIPLI /154 /2020

VS VS ()

STATE OF ODISHA //

20 BLAPL/0000969/2021 SK. ABDUL JAMIR HARIPAD MOHANTY JAGATPUR /527 /2020

VS VS ()

STATE OF ODISHA //

21 CMP/0000067/2021 DEEPAK KUMAR SAMANTRAY BANSHIDHAR BAUG  / /

VS VS CIVIL JUDGE (JD),1ST COURT,CUTTACK(Cuttack)

JAYADEEP SAMANTRAY IA/0000001/2021

22 CONTC/0000821/2021 CHITTARANJAN TRIPATHY AMITAV TRIPATHY  / /

VS VS ()

AKURA BARIK //

23 CONTC/0000822/2021 P.SRINIVAS ACHARI ADV  / /
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VS VS ()

STATE OF ORISSA //

24 CONTC/0000823/2021 SWASTIRAM MASHRA ADV  / /

VS VS ()

STATE OF ORISSA //

25 CONTC/0000824/2021 PRAKASH KUMAR MALIK ADV  / /

VS VS ()

SURESH CH. MOHAPATRA //

26 CONTC/0000825/2021 RAJKISHORE BEHERA ADV  / /

VS VS ()

ANU GARG //

27 CONTC/0000826/2021 REGISTRAR (JUDICIAL), ORISSA HIGH COURTADV  / /

VS VS ()

ASHWINI KUMAR MISHRA //

28 CONTC/0000827/2021 ASHOK KUMAR ACHARYA ADV  / /

VS VS ()

U.K.CHAKMA //

29 CONTC/0000828/2021 ASHOK KUMAR ACHARYA ADV  / /

VS VS ()

U.K.CHAKMA //

30 CONTC/0000829/2021 BIJAYA KUMAR PADHY ADV  / /

VS VS ()

DEPUTY CHIEF LABOUR COMMISSIONER (CENTRAL) //

31 CONTC/0000830/2021 MANABHANJAN NAIK ADV  / /

VS VS ()

DEPUTY CHIEF LABOUR COMMISSIONER (CENTRAL) //

32 CONTC/0000831/2021 BAURIBANDHU JENA ADV  / /

VS VS ()

G. MATHI VATHANAN //

33 CONTC/0000832/2021 PRAKASH CHANDRA MOHAPATRA ADV  / /

VS VS ()

G. MATHI VATHANAN //

34 CONTC/0000833/2021 RATIKANTA BEHERA ADV.  / /

VS VS ()
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RENUBALA NANDA //

35 CONTC/0000834/2021 SHRINIBASH PARIDA ACHYUTANANDA PATTANAIK  / /

VS VS ()

PROF. JAYASHREE DORA //

36 CONTC/0000835/2021 SANKARSAN MUDULI ADV.  / /

VS VS ()

ASHWINI MISHRA //

37 CONTC/0000836/2021 PRADEEP KUMAR DASH PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

G. MATHI VATHANAN //

38 CONTC/0000837/2021 PRABIR KUMAR HARICHANDAN PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

G. MATHI VATHANAN //

39 CONTC/0000838/2021 JAYA KRUSHNA SENAPATI PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

G. MATHI VATHANAN //

40 CRLA/0000069/2021 PRUTHIRAJ @ PRUTHBIRAJ BANCHHOR TRILOCHAN NANDA KHARIAR /333 /2020

VS VS ()

STATE OF ODISHA //

41 CRLA/0000070/2021 MANORANJAN AMAT SMRUTI RANJAN MOHAPATRA VIGILANCE PS (BERHAMPUR) /21 /2018

VS VS ()

STATE OF ODISHA(VIG.) //

42 CRLMC/0000184/2021 TUNA MALLIK SEKH ZAKIR HUSSAIN NIHALPRASAD /19 /2013

VS VS ()

STATE OF ODISHA //

43 CRLMC/0000185/2021 MIR ALLAUDDIN SUKANTA KUMAR NAYAK 2 ENERGY PS (BHADRAK) /4 /2013

VS VS ()

STATE OF ODISHA //

44 CRLMC/0000186/2021 SIBARAM BEHERA ALOK KUMAR DAS SARANAKUL /3 /2021

VS VS ()

STATE OF ODISHA //

45 CRLMC/0000187/2021 PRABHAS KUMAR CHOUDHURY MOHENDRA KUMAR MOHAPATRO CUTTACK SADAR /426 /2020

VS VS ()

STATE OF ODISHA //
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46 CRLMC/0000188/2021 SARAT SAHU @ SARAT KUMAR SAHOO AMIT KUMAR NATH CHHENDIPADA /71 /2017

VS VS ()

STATE OF ORISSA //

47 CRLMC/0000189/2021 PARAMANANDA MALLIK MANAS CHAND BEGUNIA P.S. /107 /2020

VS VS ()

STATE OF ORISSA //

48 CRLMC/0000190/2021 SURA @ SURESH KUMAR MOHAPATRA MANAS CHAND BAGHAMARI /99 /2020

VS VS ()

STATE OF ORISSA //

49 CRLMC/0000191/2021 PRADEEP MOHANTY @ BABULI MOHANTY RABI NARAYAN MOHANTY BALIANTA P.S. /94 /2017

VS VS ()

STATE OF ODISHA //

50 CRLMP/0000230/2021 SUBASH CHANDRA DASH SUBHRANSHU DASH NAYAPALLI P.S. /344 /2019

VS VS S.D.J.M.,BHUBANESWAR(Khordha *)

STATE OF ODISHA ICC/0002437/2019

51 CRLMP/0000231/2021 MUTHOOT MICRO-FINANCE LTD.,BBSR DIVISIONSIDDHARTHA SAMAL  / /0

VS VS ()

STATE OF ODISHA //

52 CRLMP/0000232/2021 MUTHOOT MICRO-FINANCE LTD.,BBSR DIVISIONSIDDHARTHA SAMAL  / /0

VS VS ()

STATE OF ODISHA //

53 CRLMP/0000233/2021 PRASANTA KUMAR BISWAL MANORANJAN MISHRA  / /0

VS VS ()

D.F.O. (W.L.), RAJNAGAR //

54 CRLMP/0000234/2021 AJAYA KUMAR MAJHI MANORANJAN MISHRA  / /0

VS VS ()

D.F.O., RAJNAGAR //

55 CRLMP/0000235/2021 PARBATI BEHERA MANORANJAN MISHRA  / /0

VS VS ()

D.F.O., RAJNAGAR //

56 CRLMP/0000236/2021 TAPAN KUMAR MANDAL MANORANJAN MISHRA  / /0

VS VS ()

D.F.O. (W.L.), RAJNAGAR //

57 CRLMP/0000237/2021 PALASH MANDAL MANORANJAN MISHRA  / /0
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VS VS ()

D.F.O. (W.L.), RAJNAGAR //

58 CRLMP/0000238/2021 SIMHADRI SRINIVASAMBA  / /0

VS VS ()

MANGALAGIRI MANOHAR //

59 CRLMP/0000239/2021 PREMANANDA KHATUA BIKRAM KESHARI BAL  / /0

VS VS ()

STATE OF ODISHA //

60 CRLMP/0000240/2021 JAYANARAYAN PATTNAIK SUBHASISH DAS SINGHADWAR PS /46 /2020

VS VS ()

STATE OF ODISHA //

61 MACA/0000068/2021 THE SR. DIVISIONAL MANAGER, M/S UNITED INDIA INSURANCE COMPANY LIMITEDPRAKASH KUMAR MOHANTY  / /

VS VS ()

PURNA CHANDRA DANTA //

62 TRP(C)/0000036/2021 SANGHAMITRA MOHANTY RAJESH KUMAR MAHAPATRA  / /

VS VS ()

BIKRAM KESHORI DHAL //

63 TRP(C)/0000037/2021 SNIGDHA SMARANIKA DAS KSHIROD KUMAR PAHIL  / /

VS VS ()

BIBHU PR.SAHOO //

64 WA/0000120/2021 KIRAN KUMAR  BEHERA ASHOK PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

65 WA/0000121/2021 DILLIP KUMAR OJHA MRUNALI PATNAIK  / /

VS VS ()

GIRISH CHANDRA TRIPATHY //

66 WA/0000122/2021 CHAIRMAN,HINJILICUT RMC B.S.TRIPATHY (1)  / /

VS VS ()

KUMUDA CHANDRA SATAPATHY //

67 WA/0000123/2021 STATE OF ODISHA ADDL.GOVT.ADVOCATE  / /

VS VS ()

RAJESH PADHAN //

68 WA/0000124/2021 STATE OF ODISHA A.G.A.  / /

VS VS ()
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TIKELAL SAHU //

69 WA/0000125/2021 STATE OF ODISHA A.G.A.  / /

VS VS ()

RINKU SAHU //

70 WA/0000126/2021 STATE OF ODISHA ADDL.GOVT.ADVOCATE  / /

VS VS ()

SATYANARAYAN BAG //

71 WA/0000127/2021 STATE OF ODISHA A.G.A.  / /

VS VS ()

NIHAR KANTI PANDA //

72 WA/0000128/2021 STATE OF ODISHA A.G.A.  / /

VS VS ()

PRATAP CHANDRA SAHU //

73 WA/0000129/2021 STATE OF ODISHA ADDL.GOVT.ADVOCATE  / /

VS VS ()

ASHOK KUMAR PRADHAN //

74 WA/0000130/2021 STATE OF ODISHA ADDL.GOVT. ADV.  / /

VS VS ()

DEEPAK KUMAR SAHU //

75 WA/0000131/2021 STATE OF ODISHA A.G.A.  / /

VS VS ()

HEMANTA KUMAR PRADHAN //

76 WA/0000132/2021 STATE OF ODISHA SR.S.C. (S AND ME)  / /

VS VS ()

BIPIN BIHARI MISHRA //

77 WA/0000133/2021 STATE OF ODISHA A.G.A.  / /

VS VS ()

MANAS RANJAN SARANGI //

78 WA/0000134/2021 STATE OF ODISHA SENIOR STANDING COUNSEL (S AND ME)  / /

VS VS ()

BICHITRANANDA PATRA //

79 WA/0000135/2021 STATE OF ODISHA ADDL. GOVT. ADV.  / /

VS VS ()

RANJAN KUMAR GARTIA //
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80 WA/0000136/2021 STATE OF ODISHA ADDL. GOVT. ADV  / /

VS VS ()

BISHNU KUMAR RATHA //

81 WA/0000137/2021 STATE OF ODISHA SR.S.C. (S AND ME)  / /

VS VS ()

RAMESH CHANDRA PATI //

82 WP(C)/0004531/2021 NIRAKAR PANDA K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

83 WP(C)/0004532/2021 GITANJALI SAHOO TUNA SAHU  / /

VS VS ()

STATE BANK OF INDIA //

84 WP(C)/0004533/2021 STATE OF ODISHA SR.STANDING COUNSEL (S AND ME)  / /

VS VS ()

MANJULATA KALET //

85 WP(C)/0004534/2021 MANORANJAN PATRA RASHMI KANTA ACHARYA  / /

VS VS ()

UNION OF INDIA //

86 WP(C)/0004535/2021 PRAVAT KUMAR TOSH RASHMI KANTA ACHARYA  / /

VS VS ()

UNION OF INDIA //

87 WP(C)/0004536/2021 MANORANJAN PARIDA RASHMI KANTA ACHARYA  / /

VS VS ()

UNION OF INDIA //

88 WP(C)/0004537/2021 BIBHUTIBHUSAN SAMANTRAY RASHMI KANTA ACHARYA  / /

VS VS ()

UNION OF INDIA //

89 WP(C)/0004538/2021 BIJAYA KUMAR SAHOO UMESH CHANDRA MOHANTY  / /

VS VS ()

STATE OF ODISHA //

90 WP(C)/0004539/2021 SUJATA TRIPATHY SAMARENDRA PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

91 WP(C)/0004540/2021 KSHIROD BIHARI PRADHAN BHASKAR SAMANTARAY  / /
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VS VS ()

STATE OF ODISHA //

92 WP(C)/0004541/2021 KSHIROD BIHARI PRADHAN BHASKAR SAMANTARAY  / /

VS VS ()

STATE OF ODISHA //

93 WP(C)/0004542/2021 JAGANNATH NAYAK @ PAN BHASKAR SAMANTARAY  / /

VS VS ()

STATE OF ODISHA //

94 WP(C)/0004543/2021 STATE OF ODISHA SR.STANDING COUNSEL ( S AND ME)  / /

VS VS ()

RAJALAXMI MOHANTY //

95 WP(C)/0004544/2021 STATE OF ODISHA SR.STANDING COUNSEL ( S AND ME )  / /

VS VS ()

LALITA KARALI //

96 WP(C)/0004545/2021 BEBI BIDIKA BISWAJIT NAYAK  / /

VS VS ()

STATE OF ODISHA //

97 WP(C)/0004546/2021 BIJAY KUMAR DAS PRASANTA KUMAR MOHANTY  / /

VS VS ()

STATE OF ODISHA //

98 WP(C)/0004547/2021 UMASHANKAR SAW MILL SUBAS CHANDRA DAS  / /

VS VS ()

STATE OF ODISHA //

99 WP(C)/0004548/2021 STATE OF ODISHA SR.STANDING COUNSEL ( S AND ME)  / /

VS VS ()

BRAJA KISHORE SWAIN //

100 WP(C)/0004549/2021 LAXMI SAW MILL SUBAS CHANDRA DAS  / /

VS VS ()

STATE OF ODISHA //

101 WP(C)/0004550/2021 STATE OF ODISHA SR.S.C.SCHOOL AND MASS EDUCATION DEPARTMENT / /

VS VS ()

BIHARI LAL BHOI //

102 WP(C)/0004551/2021 STATE OF ODISHA SR.STANDING COUNSEL ( S AN ME )  / /

VS VS ()
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ALEKHA CHANDRA BEHURA //

103 WP(C)/0004552/2021 PRUSTTAM SAW MILL SUBAS CHANDRA DAS  / /

VS VS ()

STATE OF ODISHA //

104 WP(C)/0004553/2021 HINDUJA LEYLAND FINANCE LTD. JAYDEEP PAL  / /

VS VS ()

STATE TRANSPORT AUTHORITY, ODISHA //

105 WP(C)/0004554/2021 MAHAVER SAW MILL SUBAS CHANDRA DAS  / /

VS VS ()

STATE OF ODISHA //

106 WP(C)/0004555/2021 LAXMI SAW MILL SUBAS CHANDRA DAS  / /

VS VS ()

STATE OF ODISHA //

107 WP(C)/0004556/2021 HINDUJA LEYLAND FINANCE LTD. JAYDEEP PAL  / /

VS VS ()

STATE TRANSPORT AUTHORITY, ODISHA //

108 WP(C)/0004557/2021 DEBENDRA KUMAR BINDHANI AJAYA KUMAR PRADHAN  / /

VS VS ()

STATE OF ODISHA //

109 WP(C)/0004558/2021 MARDARAJ PRADHAN AJAYA KUMAR PRADHAN  / /

VS VS ()

STATE OF ODISHA //

110 WP(C)/0004559/2021 STATE OF ODISHA SENIOR STANDING COUNSEL  / /

VS VS ()

ACHYUTA KUMAR ROUT //

111 WP(C)/0004560/2021 BANKA BIHARI MURMU NIRANJAN BISWAL  / /

VS VS ()

STATE OF ODISHA //

112 WP(C)/0004561/2021 ITIKANTA MOHAPATRA NIRANJAN BISWAL  / /

VS VS ()

STATE OF ODISHA //

113 WP(C)/0004562/2021 DEBABRATA CHAKRA NIRANJAN BISWAL  / /

VS VS ()

STATE OF ODISHA //
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114 WP(C)/0004563/2021 DEBASHIS DHAL NIRANJAN BISWAL  / /

VS VS ()

STATE OF ODISHA //

115 WP(C)/0004564/2021 CHANDAN KUMAR KAR PITAMBAR ACHARYA  / /

VS VS ()

STATE OF ODISHA //

116 WP(C)/0004565/2021 RAJENDRA KUMAR BABU ANIL KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

117 WP(C)/0004566/2021 RADHASHYAM PRADHAN LALATENDU SAMAL  / /

VS VS ()

STATE OF ODISHA //

118 WP(C)/0004567/2021 KRISHNA CHANDRA PANDA ANIL KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

119 WP(C)/0004568/2021 GANESHRAM MAJHI ANIL KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

120 WP(C)/0004569/2021 RANJAN KUMAR SATAPATHY LALATENDU SAMAL  / /

VS VS ()

STATE OF ODISHA //

121 WP(C)/0004570/2021 TIKAYAT CHANDRA DEB ANIL KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

122 WP(C)/0004571/2021 SAGAR SAHU ANIL KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

123 WP(C)/0004572/2021 MALATI LATA @ MALATI MISHRA KSHIROD KUMAR PAHIL  / /

VS VS ()

THE COMMNR. LR AND S, ODISHA //

124 WP(C)/0004573/2021 RABINDRA KUMAR BEHURA LALATENDU SAMAL  / /

VS VS ()

STATE OF ODISHA //

125 WP(C)/0004574/2021 CHANDRASINGH BAHLA GYANARANJAN SETHI  / /
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VS VS ()

STATE OF ODISHA //

126 WP(C)/0004575/2021 SUSHANT KUMAR GOUDA BABITA KUMARI PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

127 WP(C)/0004576/2021 SUKANTA KUMAR SAHU MANAS PATI  / /

VS VS ()

STATE OF ORISSA //

128 WP(C)/0004577/2021 BANAMALI DAS MANAS PATI  / /

VS VS ()

STATE OF ODISHA //

129 WP(C)/0004578/2021 MANMATH KUMAR NAYAK MANAS PATI  / /

VS VS ()

STATE OF ODISHA //

130 WP(C)/0004579/2021 BASANTA KUMAR MOHAPATRA BHAGABAN BEHERA  / /

VS VS ()

STATE OF ODISHA //

131 WP(C)/0004580/2021 NEW INDIA INSURANCE CO.LTD S.S.RAO  / /

VS VS ()

M/S MASS INFRASTRUCTURE PVT.LTD //

132 WP(C)/0004581/2021 UTTARA NAYAK PABITRA KUMAR BEHERA  / /

VS VS ()

STATE OF ODISHA //

133 WP(C)/0004582/2021 ARATABANDHU DAS PABITRA KUMAR BEHERA  / /

VS VS ()

STATE OF ODISHA //

134 WP(C)/0004583/2021 MAHESWAR SAMAL S.S.RAO  / /

VS VS ()

UNION OF INDIA //

135 WP(C)/0004584/2021 LIFT IRRIGATION CORPORATION LTD SUDHIR KUMAR MALLICK  / /

VS VS ()

THE COMMNR, LR AND S , BOARD OF REVENUE //

136 WP(C)/0004585/2021 LIFT IRRIGATION CORPORATION LTD SUDHIR KUMAR MALLICK  / /

VS VS ()

Page 12/25



ORISSA HIGH COURT

FILING REPORT AS ON :04/02/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

THE CMMNR, LR AND S, BOARD OF REVENUE //

137 WP(C)/0004586/2021 ASHOK KUMAR NAYAK AJIT KUMAR RAUT  / /

VS VS ()

STATE OF ODISHA //

138 WP(C)/0004587/2021 ASHOK KUMAR NAYAK AJIT KUMAR RAUT  / /

VS VS ()

STATE OF ODISHA //

139 WP(C)/0004588/2021 ASHOK KUMAR NAYAK AJIT KUMAR RAUT  / /

VS VS ()

STATE OF ODISHA //

140 WP(C)/0004589/2021 ASHOK KUMAR NAYAK AJIT KUMAR RAUT  / /

VS VS ()

STATE OF ODISHA //

141 WP(C)/0004590/2021 SITAKANTA NAYAK K.C.NAYAK  / /

VS VS ()

R.T.O, JAJAPUR //

142 WP(C)/0004591/2021 KSHIROD KUMAR TRIPATHY KALI PRASANNA MISHRA  / /

VS VS ()

STATE OF ODISHA //

143 WP(C)/0004592/2021 M/S.VARSHA ENTERPRISES PRABHU PRASANNA BEHERA  / /

VS VS ()

STATE BANK OF INDIA //

144 WP(C)/0004593/2021 KUSA BEHERA RABINDRA KUMAR PATNAIK  / /

VS VS ()

STATE OF ODISHA //

145 WP(C)/0004594/2021 DR.SHANKARSHAN PATRO CHINMOY PATRA  / /

VS VS ()

THE PRINCIPAL SECY.GOVT OF ODISHA //

146 WP(C)/0004595/2021 SUDHAKAR DAS P.C.MISHRA  / /

VS VS ()

STATE OF ODISHA //

147 WP(C)/0004596/2021 PITAMBAR JENA MAHENDRA KUMAR SAHOO  / /

VS VS ()

STATE OF ODISHA //
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148 WP(C)/0004597/2021 AJIT KUMAR DALAI ALOK KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

149 WP(C)/0004598/2021 ASHOK KUMAR SAHOO LAXMI KANTA MOHANTY  / /

VS VS ()

STATE OF ODISHA //

150 WP(C)/0004599/2021 BINAYA KUMAR MOHANTY MAHENDRA KUMAR SAHOO  / /

VS VS ()

STATE OF ODISHA //

151 WP(C)/0004600/2021 NANU KISHORE LENKA LAXMI KANTA MOHANTY  / /

VS VS ()

STATE OF ODISHA //

152 WP(C)/0004601/2021 LINGARAJ PATTANAYAK LAXMI KANTA MOHANTY  / /

VS VS ()

STATE OF ODISHA //

153 WP(C)/0004602/2021 PRATAP CHANDRA NAYAK LAXMI KANTA MOHANTY  / /

VS VS ()

STATE OF ODISHA //

154 WP(C)/0004603/2021 BANCHHANIDHI BEHERA MAHENDRA KUMAR SAHOO  / /

VS VS ()

STATE OF ODISHA //

155 WP(C)/0004604/2021 SANJIB KUMAR KAR MANOJ KUMAR MOHANTY  / /

VS VS ()

STATE OF ODISHA //

156 WP(C)/0004605/2021 BANAMBAR SAHOO MANAS RANJAN PANDA  / /

VS VS ()

STATE OF ODISHA //

157 WP(C)/0004606/2021 TAPASWINI DASH NIRANJAN LENKA  / /

VS VS ()

STATE OF ODISHA //

158 WP(C)/0004607/2021 GOURI KUMARI PANI DURGESH NARAYAN RATH  / /

VS VS ()

STATE OF ODISHA //

159 WP(C)/0004608/2021 SATYABATI SINGH A.K.MOHANTY  / /
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VS VS ()

BALARAM GONDA //

160 WP(C)/0004609/2021 MAMATA NAIK G.S.NAMTOAR  / /

VS VS ()

VICE CHANCELLOR, (OUAT) //

161 WP(C)/0004610/2021 KUANAR TUDU BIJAYA KUMAR BEHERA 1  / /

VS VS ()

DIRECTOR SECONDARY EDUCATION,ODISHA //

162 WP(C)/0004611/2021 SMITA PRAVA NAYAK BRAJA MOHAN SARANGI  / /

VS VS ()

CHIEF MANAGER, SBI,BALASORE //

163 WP(C)/0004612/2021 SAMEERA PANDA SUKANTA KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //

164 WP(C)/0004613/2021 RABINDRA MOHANTA BRAJA MOHAN SARANGI  / /

VS VS ()

BM,NEW INDIA ASSURANCE CO LTD,JAJPUR //

165 WP(C)/0004614/2021 NIRANJAN SARANGI SUKANTA KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //

166 WP(C)/0004615/2021 LIPUN GIRI SS  / /

VS VS ()

SECY.BOARD OF SECONDARY EDUCATION //

167 WP(C)/0004616/2021 BIJAY PRAKASH SINGH SUKANTA KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //

168 WP(C)/0004617/2021 BIJAYA KUMAR BARAL BRAJA MOHAN SARANGI  / /

VS VS ()

REGIONAL TRANSPORT OFFICER,CUTTACK //

169 WP(C)/0004618/2021 LAXMIDHAR PAL SUSANTA KUMAR TRIPATHY  / /

VS VS ()

STATE OF ODISHA //

170 WP(C)/0004619/2021 RABINDRANATH SAHOO BRAJA MOHAN SARANGI  / /

VS VS ()
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REGIONAL TRANSPORT OFFICER,CUTTACK //

171 WP(C)/0004620/2021 RANGADHAR JENA BRAJA MOHAN SARANGI  / /

VS VS ()

REGIONAL TRANSPORT OFFICER, CUTTACK //

172 WP(C)/0004621/2021 SAMBHUNATH MALIK PRAMODA KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //

173 WP(C)/0004622/2021 KUMUDALATA MISHRA BRAJA MOHAN SARANGI  / /

VS VS ()

REGIONAL TRANSPORT OFFICER,CUTTACK //

174 WP(C)/0004623/2021 SMRUTI RANJAN MOHAPATRA BRAJA MOHAN SARANGI  / /

VS VS ()

REGIONAL TRANSPORT OFFICER, CUTTACK //

175 WP(C)/0004624/2021 PRAVAT CHANDRA ROUTRAY GOPAL SINHA  / /

VS VS ()

STATE OF ODISHA //

176 WP(C)/0004625/2021 PRASANTA KUMAR MOHANTY GOPAL SINHA  / /

VS VS ()

STATE OF ODISHA //

177 WP(C)/0004626/2021 SUKESINI SAHU GOPAL SINHA  / /

VS VS ()

STATE OF ODISHA //

178 WP(C)/0004627/2021 KALPATARU PRADHAN AMIYA KUMAR MISHRA ( 2 )  / /

VS VS ()

STATE OF ODISHA //

179 WP(C)/0004628/2021 DAYANIDHI PARIDA K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

180 WP(C)/0004629/2021 SHANTILATA PANI PRASANNA KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //

181 WP(C)/0004630/2021 KRUPA NAIK BHASKAR SAMANTARAY  / /

VS VS ()

STATE OF ODISHA //
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182 WP(C)/0004631/2021 GURU CHARAN RANJIT @ PAN BHASKAR SAMANTARAY  / /

VS VS ()

STATE OF ODISHA //

183 WP(C)/0004632/2021 PANCHA NAIK @ PAN BHASKAR SAMANTARAY  / /

VS VS ()

STATE OF ODISHA //

184 WP(C)/0004633/2021 NARAYAN CHANDRA DEHURY BHASKAR SAMANTARAY  / /

VS VS ()

STATE OF ODISHA //

185 WP(C)/0004634/2021 JANMEJAYA RANJIT @ PAN BHASKAR SAMANTARAY  / /

VS VS ()

STATE OF ODISHA //

186 WP(C)/0004635/2021 BAMADEV ROUT JYOTI  PATNAIK  / /

VS VS ()

STATE OF ODISHA //

187 WP(C)/0004636/2021 ARUP KUMAR DAS ARUN KUMAR PATRA  / /

VS VS ()

STATE OF ODISHA //

188 WP(C)/0004637/2021 BHARAT KU.DAS ARUN KUMAR PATRA  / /

VS VS ()

STATE OF ODISHA //

189 WP(C)/0004638/2021 ARUN KUMAR SAHU ARUN KUMAR PATRA  / /

VS VS ()

STATE OF ODISHA //

190 WP(C)/0004639/2021 GOURI MAJHI ARUN KUMAR PATRA  / /

VS VS ()

STATE OF ODISHA //

191 WP(C)/0004640/2021 NIRANJAN DEV KUMAR ALOK KUMAR PANDA  / /

VS VS ()

STATE OF ODISHA //

192 WP(C)/0004641/2021 SAUBHAGYA SAHU KUMAR KUMAR SWAIN  / /

VS VS ()

STATE OF ODISHA //

193 WP(C)/0004642/2021 ABALA NAYAK KUNAL KUMAR SWAIN  / /
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VS VS ()

STATE OF ODISHA //

194 WP(C)/0004643/2021 JAGNYASENI PRADHAN KUNAL KUMAR SWAIN  / /

VS VS ()

STATE OF ODISHA //

195 WP(C)/0004644/2021 JAYANTI DEBATA KUNAL KUMAR SWAIN  / /

VS VS ()

STATE OF ODISHA //

196 WP(C)/0004645/2021 SRIPATI SAHU GYANA RANJAN SETHI  / /

VS VS ()

STATE OF ODISHA //

197 WP(C)/0004646/2021 MANABHANJAN ROUT KUNAL KUMAR SWAIN  / /

VS VS ()

STATE OF ODISHA //

198 WP(C)/0004647/2021 PRASANTA KUMAR PRADHAN KUNAL KUMAR SWAIN  / /

VS VS ()

STATE OF ODISHA //

199 WP(C)/0004648/2021 RAMA CHANDRA NAYAK KUNAL KUMAR SWAIN  / /

VS VS ()

STATE OF ODISHA //

200 WP(C)/0004649/2021 ALOK TRIPATHY GYANA RANJAN SETHI  / /

VS VS ()

STATE OF ODISHA //

201 WP(C)/0004650/2021 TULA MINARBALIA KUNAL KUMAR SWAIN  / /

VS VS ()

STATE OF ODISHA //

202 WP(C)/0004651/2021 SUNADHAR PARAJA KUNAL KUMAR SWAIN  / /

VS VS ()

STATE OF ODISHA //

203 WP(C)/0004652/2021 RABINDRANATH SAHU GYANA RANJAN SETHI  / /

VS VS ()

STATE OF ODISHA //

204 WP(C)/0004653/2021 RAMESH CHANDRA PADHI KUNAL KUMAR SWAIN  / /

VS VS ()
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STATE OF ODISHA //

205 WP(C)/0004654/2021 ASHISH KUMAR AGRAWAL ASHIS KUMAR MISHRA  / /

VS VS ()

THE STATE OF ODISHA //

206 WP(C)/0004655/2021 NABA KUMAR DASH SAMAR KUMAR MISHRA  / /

VS VS ()

THE COLLECTOR CUM DISTRICT MAGISTRATE,MAYURBHANJ //

207 WP(C)/0004656/2021 PADMINI MISHRA RAMESH CHANDRA OJHA  / /

VS VS ()

STATE OF ODISHA //

208 WP(C)/0004657/2021 DILESWAR KISAN SAROJ KUMAR DASH  / /

VS VS ()

STATE OF ODISHA //

209 WP(C)/0004658/2021 DAMBARUDHAR KISAN SAROJ KUMAR DASH  / /

VS VS ()

STATE OF ODISHA //

210 WP(C)/0004659/2021 CARGO HANDLING COOPERATIVE CANTEENPRATAP KESHARI DEO  / /

VS VS ()

THE CHAIRMAN, PARADIP PORT TRUST //

211 WP(C)/0004660/2021 MANOJ KUMAR NAHAK SIDHARTH PRASAD DAS  / /

VS VS ()

STATE OF ODISHA //

212 WP(C)/0004661/2021 ANADI SWAIN SANTOSH KUMAR MAHANTY  / /

VS VS ()

STATE OF ODISHA //

213 WP(C)/0004662/2021 HAREKRUSHNA ROUTRAY PRAFULLA CHANDRA ACHARYA  / /

VS VS ()

STATE OF ODISHA //

214 WP(C)/0004663/2021 RAMA CHANDRA DEHURY KUNAL KUMAR SWAIN  / /

VS VS ()

STATE OF ODISHA //

215 WP(C)/0004664/2021 SABITA BISWAL KUNAL KUMAR SWAIN  / /

VS VS ()

STATE OF ODISHA //
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216 WP(C)/0004665/2021 JUJHARU SENAPATI ACHYUTANANDA PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

217 WP(C)/0004666/2021 JUJHARU SENAPATI ACHYUTANANDA PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

218 WP(C)/0004667/2021 JUJHARU SENAPATI ACHYUTANANDA PATTNAIK  / /

VS VS ()

STATE OF ODISHA //

219 WP(C)/0004668/2021 PALESWAR SETH BHASKAR SAMANTARAY  / /

VS VS ()

STATE OF ODISHA //

220 WP(C)/0004669/2021 KUMA CHINDA BHASKAR SAMANTARAY  / /

VS VS ()

STATE OF ODISHA //

221 WP(C)/0004670/2021 NIRANJAN MAJHI BHASKAR SAMANTARAY  / /

VS VS ()

STATE OF ODISHA //

222 WP(C)/0004671/2021 NARAYAN MAJHI BHASKAR SAMANTARAY  / /

VS VS ()

STATE OF ODISHA //

223 WPCRL/0000019/2021 SIMHADRI SRINIVASAMBA  / /0

VS VS ()

MANGALAGIRI MANOHAR //

224 ABLAPL/0001611/2021 PRABHAT MAHALIK @ PRAVAT MAHALIK BIBHUTI RANJAN MOHANTY KHANTAPADA /216 /2018

VS VS ()

STATE OF ODISHA //

225 ABLAPL/0001612/2021 SASMITA BEHERA @ BENGA DALAI BIBHUTI RANJAN MOHANTY DHAMNAGAR /282 /2020

VS VS ()

STATE OF ODISHA //

226 ABLAPL/0001613/2021 KAMALU GOPAL DEBABRAT DASH KOKSARA /4 /2021

VS VS ()

STATE OF ODISHA //

227 ABLAPL/0001614/2021 SADANANDA MALIK SMRUTI RANJAN MOHAPATRA DHARMASALA /370 /2020
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VS VS ()

STATE OF ODISHA //

228 ABLAPL/0001615/2021 RAJESH KUMAR SHAW RAJESH KUMAR MAHAPATRA BANARAPAL /334 /2020

VS VS ()

STATE OF ODISHA //

229 ABLAPL/0001616/2021 KULU @ SURYAKANTA PATI PRIYA RANJAN SINGH DHENKANAL TOWN /44 /2021

VS VS ()

STATE OF ODISHA //

230 ABLAPL/0001617/2021 MANGU GAMANGA BISWA RANJAN DAS PATTAPUR (ASKA) /313 /2020

VS VS ()

STATE OF ODISHA //

231 ABLAPL/0001618/2021 PABITRA GAMANGA BISWA RANJAN DAS PATTAPUR (ASKA) /313 /2020

VS VS ()

STATE OF ODISHA //

232 ABLAPL/0001619/2021 PRADEEP KUMAR PARIDA @ BABU SUKANT KU PATRA NAYAPALLI P.S. /48 /2021

VS VS ()

STATE OF ODISHA //

233 ABLAPL/0001620/2021 JAYAKRUSHNA NAYAK AMITAV TRIPATHY ITAMATI /7 /2021

VS VS ()

STATE OF ODISHA //

234 ABLAPL/0001621/2021 KRUSHNA CHANDRA DAS DILLIP RAY NAIKANI-DIHI /35 /2021

VS VS ()

STATE OF ODISHA //

235 ABLAPL/0001622/2021 MANOJ KUMAR PANIGRAHI GYANA RANJAN SETHI INFOCITY PS /3 /2021

VS VS ()

STATE OF ODISHA //

236 ABLAPL/0001623/2021 SANJAYA GAMANGA BISWA RANJAN DAS PATTAPUR (ASKA) /313 /2020

VS VS ()

STATE OF ODISHA //

237 ABLAPL/0001624/2021 SATYA BADARAITA BISWA RANJAN DAS PATTAPUR (ASKA) /313 /2020

VS VS ()

STATE OF ODISHA //

238 ABLAPL/0001625/2021 SANGRAM KISHORE BEHERA SOUBHAGYA SWAIN PARADEEP LOCK /28 /2021

VS VS ()

Page 21/25



ORISSA HIGH COURT

FILING REPORT AS ON :04/02/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

STATE OF ODISHA //

239 ABLAPL/0001626/2021 ASISH KUMAR SAHU @ MULU SAHU SURYA KANTA DASH KHALLIKOTE /18 /2021

VS VS ()

STATE OF ODISHA //

240 ABLAPL/0001627/2021 MANAS ROUT @ MANAS RANJAN ROUT AMULYA RATNA PANDA SAHADEV KHUNTA /27 /2021

VS VS ()

STATE OF ODISHA //

241 ABLAPL/0001628/2021 MANASI NAIK GOKHA BEHERA BANKI /13 /2021

VS VS ()

STATE OF ODISHA //

242 ABLAPL/0001629/2021 SUJIT JAYANARAYAN SUJIT KUMAR DAS MAHANGA /222 /2020

VS VS ()

STATE OF ODISHA //

243 ABLAPL/0001630/2021 AMULYA NAIK @ AMULYA KUMAR NAIK KAMALAKANTA MOHANTA JHARPOKHARIA /161 /2020

VS VS ()

STATE OF ODISHA //

244 ABLAPL/0001631/2021 BISWAMOHAN DAS GOUTAM CHARAN ROUT MADHUPATNA /156 /2020

VS VS ()

STATE OF ODISHA //

245 ABLAPL/0001632/2021 SUBASH CHANDRA MOHAPATRA BHARAT JALLI FATEGARH /26 /2020

VS VS ()

STATE OF ODISHA //

246 ABLAPL/0001633/2021 SANJIB SAHOO RAMANI KANTA PATTANAIK LINGARAJ P.S. /28 /2021

VS VS ()

STATE OF ODISHA //

247 ABLAPL/0001634/2021 SRIKANTA KUMAR HOTA SASMITA NANDA DHENKANAL SADAR /51 /2020

VS VS ()

STATE OF ODISHA //

248 ABLAPL/0001635/2021 SK. MUSTAQUE @ SK. MUSTAKIM @ MAHAMMAD MANIRSATYA NARAYAN MISHRA (4) BHADRAK RURAL /502 /2020

VS VS ()

STATE OF ODISHA //

249 ABLAPL/0001636/2021 KAMA @ KAMALA BEHERA SATYA NARAYAN MISHRA (4) BASUDEVPUR /17 /2021

VS VS ()

STATE OF ODISHA //
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250 ABLAPL/0001637/2021 KRISHNA SAMAL @ ROHIT RANJAN SAMAL LAGNAJIT PATTNAIK DHARMASALA /28 /2021

VS VS ()

STATE OF ODISHA //

251 ABLAPL/0001638/2021 SOURAV SOREN NIRUPAMA SINGH PARADEEP LOCK /28 /2021

VS VS ()

STATE OF ODISHA //

252 ABLAPL/0001639/2021 SURESH CHANDRA JAYSINGH SOUMYA RANJAN DAS KHANDAGIRI P.S. /70 /2021

VS VS ()

STATE OF ODISHA //

253 ABLAPL/0001640/2021 PRAKSAH KUMAR NAIK KAMALAKANTA MOHANTA JHARPOKHARIA /161 /2020

VS VS ()

STATE OF ODISHA //

254 ABLAPL/0001641/2021 KAILASH PATRA LAGNAJIT PATTNAIK NIHALPRASAD /142 /2020

VS VS ()

STATE OF ODISHA //

255 ABLAPL/0001642/2021 ABANI KUMAR DAS RONIT GHOSH TALCHER TOWN /420 /2020

VS VS ()

STATE OF ODISHA //

256 ABLAPL/0001643/2021 KHAGAPATI GOPAL DEBABRAT DASH KOKSARA /4 /2021

VS VS ()

STATE OF ODISHA //

257 ABLAPL/0001644/2021 AJIT GOPAL DEBABRAT DASH KOKSARA /4 /2021

VS VS ()

STATE OF ODISHA //

258 ABLAPL/0001645/2021 KUNI JENA BIBHUTI RANJAN MOHANTY CHANDRASEKHARPUR /12 /2021

VS VS ()

STATE OF ODISHA //

259 ABLAPL/0001646/2021 ASIT RANJAN MOHANTY @ SILU MOHANTY RABINARAYAN MOHANTY SATYABADI /39 /2021

VS VS ()

STATE OF ODISHA //

260 ABLAPL/0001647/2021 NITYANANDA PANDA PRAVAT KUMAR MOHANTY  / /0

VS VS ()

STATE OF ODISHA //

261 ABLAPL/0001648/2021 AJAY KUMAR NAIK BIDYALOK MOHAPATRA BALIMI /17 /2021
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VS VS ()

STATE OF ODISHA //

262 WPC(OA)/0000128/2018 DEBARAJ PATRO R.K.BISOI  / /

VS VS ()

STATE OF ORISSA //

263 WPC(OA)/0000153/2018 PRADIP KU. SAHOO MANAS PATI, S. KAR, P. DAS  / /

VS VS ()

STATE OF ORISSA //

264 WPC(OA)/0000169/2018 MAHESWAR BEHERA SURYA NARAYAN PATNAIK  / /

VS VS ()

STATE OF ORISSA //

265 WPC(OA)/0000281/2018 TAMASA KUMARI NAYAK R.K.BISOI  / /

VS VS ()

STATE OF ODISHA //

266 WPC(OA)/0000553/2018 DURYODHAN BHOI PRASANTA KUMAR MISHRA  / /

VS VS ()

STATE OF ORISSA //

267 WPC(OA)/0001497/2019 GAGAN KUMAR PARIJA R.K.BISOI  / /

VS VS ()

STATE OF ODISHA //

268 WPC(OAC)/0000155/2018 GANGADHAR BEHERA SRINIVAS MOHANTY  / /

VS VS ()

STATE OF ORISSA //

269 WPC(OAC)/0000918/2017 SIBANI DAS M/S RANJIT KESHARI SAMAL  / /

VS VS ()

COMMISSIONER-CUM-SECRETARY,TOURISM AND CULTURE DEPARTMENT, ODISHA //

270 WPC(OAC)/0002257/2016 PRAMILA PARIDA M/S PRAFULLA KUMAR RATH  / /

VS VS ()

COMMISSIONER-CUM-SECRETARY, WOMEN AND CHILD DEVELOPMENT DEPARTMENT, ODISHA //

271 WPC(OAC)/0003091/2017 ANKITA TRIPATHY SMITA RANJAN PATNAIK  / /

VS VS ()

STATE OF ORISSA //

272 WPC(OAC)/0003093/2017 SEPHALI MANJARI MOHARANA SMITA RANJAN PATNAIK  / /

VS VS ()
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STATE OF ORISSA //

273 WPC(OAPC)/0000175/2017 MEENAKSHI SAHU M/S SMITA RANJAN PATNAIK  / /

VS VS ()

COMMISSIONER-CUM-SECRETARY, HEALTH AND FAMILY WELFARE DEPARTMENT, ODISHA //
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1 14/2021 RAPHEL EKKA-MP

JCRLA/39/2014

2 14/2021 MADHABA CHPATRA-MP SRICHARAN DAS

RPFAM/97/2020

3 14/2021 SIMHADRI SRINIVASAMBA-MP

WPCRL/19/2021

4 15/2021 TAPAS RANJAN DAS-MP DILLIP RAY

RPFAM/70/2020

5 31/2021 SIMHADRI SRINIVASAMBA-MP

CRLMP/238/2021

6 38/2021 SANGHAMITRA MOHANTY-MP RAJESH KUMAR MAHAPATRA

TRP(C)/36/2021

7 39/2021 SNIGDHA SMARANIKA DAS-MP KSHIROD KUMAR PAHIL

TRP(C)/37/2021

8 39/2021 SIBANI DAS-MP

WPC(OAC)/918/2017

9 63/2021 DEEPAK KUMAR SAMANTRAY-MP BANSHIDHAR BAUG

CMP/67/2021

10 82/2021 DURGESHNANDINI MOHAPATRA-MP M/S.JYOTIRMAY GUPTA

CONTC/38/2021

11 83/2021 GEETA BAL-MP M/S.JYOTIRMAY GUPTA

CONTC/39/2021

12 84/2021 ANITA SAMANTARAY-MP M/S.JYOTIRMAY GUPTA

CONTC/41/2021

13 96/2021 M/S.NATIONAL INSURANCE CO. LTD.-MP NAYAN BEHARI DAS

MACA/178/2020

14 97/2021 NATIONAL INSURANCE CO.LTD.-MP M/S.AMITAV DAS

MACA/1072/2016

15 98/2021 THE DIVISIONAL MANAGER, ORIENTAL INSURANCE CO. LTD.-MPPRASANTA KUMAR MAHALI

MACA/63/2021

16 99/2021 THE DIVISIONAL MANAGER, ORIENTAL INSURANCE CO. LTD.-MPPRASANTA KUMAR MAHALI

MACA/62/2021

17 109/2021 HEMANTA BANCHHOR @ RINKU-MP DHIRENDRA KUMAR MOHAPATRA

CRLA/18/2021

18 110/2021 MANORANJAN AMAT-MP SMRUTI RANJAN MOHAPATRA

CRLA/70/2021

19 111/2021 MANORANJAN AMAT-MP SMRUTI RANJAN MOHAPATRA

CRLA/70/2021

20 136/2021 HRUDANANDA BISWAL@TULU-MP M/S.R.C.MOHANTY

BLAPL/292/2018

21 137/2021 M.SOMESH PATRA-MP N.N.MOHAPATRA

BLAPL/2435/2020

22 138/2021 AJU @ RAKESH PRADHAN-MP PRAVASH CHANDRA JENA

BLAPL/754/2021

23 139/2021 DEBASIS ROYPITAM-MP LALITENDU MISHRA

BLAPL/6706/2020

24 177/2021 SIBARAM BEHERA-MP ALOK KUMAR DAS

CRLMC/186/2021

25 178/2021 PRABHAS KUMAR CHOUDHURY-MP MOHENDRA KUMAR MOHAPATRO

CRLMC/187/2021

26 179/2021 SARAT SAHU @ SARAT KUMAR SAHOO-MP AMIT KUMAR NATH
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CRLMC/188/2021

27 180/2021 PARAMANANDA MALLIK-MP MANAS CHAND

CRLMC/189/2021

28 181/2021 SURA @ SURESH KUMAR MOHAPATRA-MP MANAS CHAND

CRLMC/190/2021

29 182/2021 PRADEEP MOHANTY @ BABULI MOHANTY-MP RABI NARAYAN MOHANTY

CRLMC/191/2021

30 404/2021 CHANDRAMANI SETHY-MP PRASANNA KUMAR MISHRA

WA/72/2020

31 405/2021 DILLIP KUMAR OJHA-MP MRUNALI PATNAIK

WA/121/2021

32 406/2021 DILLIP KUMAR OJHA-MP MRUNALI PATNAIK

WA/121/2021

33 407/2021 DILLIP KUMAR OJHA-MP MRUNALI PATNAIK

WA/121/2021

34 408/2021 DILLIP KUMAR OJHA-MP MRUNALI PATNAIK

WA/121/2021

35 409/2021 CHAIRMAN,HINJILICUT RMC-MP B.S.TRIPATHY (1)

WA/122/2021

36 410/2021 STATE OF ODISHA-MP ADDL.GOVT.ADVOCATE

WA/123/2021

37 411/2021 STATE OF ODISHA-MP A.G.A.

WA/124/2021

38 412/2021 STATE OF ODISHA-MP A.G.A.

WA/125/2021

39 413/2021 STATE OF ODISHA-MP ADDL.GOVT.ADVOCATE

WA/126/2021

40 414/2021 STATE OF ODISHA-MP A.G.A.

WA/127/2021

41 415/2021 STATE OF ODISHA-MP A.G.A.

WA/128/2021

42 416/2021 STATE OF ODISHA-MP ADDL.GOVT.ADVOCATE

WA/129/2021

43 417/2021 STATE OF ODISHA-MP A.G.A.

WA/131/2021

44 418/2021 STATE OF ODISHA-MP ADDL.GOVT. ADV.

WA/130/2021

45 419/2021 STATE OF ODISHA-MP SR.S.C. (S AND ME)

WA/132/2021

46 420/2021 STATE OF ODISHA-MP A.G.A.

WA/133/2021

47 421/2021 STATE OF ODISHA-MP SR.S.C. (S AND ME)

WA/132/2021

48 422/2021 STATE OF ODISHA-MP SENIOR STANDING COUNSEL (S AND ME)

WA/134/2021

49 423/2021 STATE OF ODISHA-MP SR.S.C. (S AND ME)

WA/132/2021

50 424/2021 STATE OF ODISHA-MP SENIOR STANDING COUNSEL (S AND ME)

WA/134/2021

51 425/2021 STATE OF ODISHA-MP SENIOR STANDING COUNSEL (S AND ME)

WA/134/2021

52 426/2021 STATE OF ODISHA-MP ADDL. GOVT. ADV.

WA/135/2021

53 427/2021 STATE OF ODISHA-MP ADDL. GOVT. ADV

WA/136/2021

54 428/2021 STATE OF ODISHA-MP SR.S.C. (S AND ME)

WA/137/2021

55 429/2021 STATE OF ODISHA-MP SR.S.C. (S AND ME)

WA/137/2021

56 430/2021 STATE OF ODISHA-MP SR.S.C. (S AND ME)

WA/137/2021

57 2159/2021 NIRAKAR PANDA-MP K.K.SWAIN

WP(C)/4531/2021
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58 2160/2021 GITANJALI SAHOO-MP TUNA SAHU

WP(C)/4532/2021

59 2161/2021 STATE OF ODISHA-MP SR.STANDING COUNSEL (S AND ME)

WP(C)/4533/2021

60 2162/2021 STATE OF ODISHA-MP SR.STANDING COUNSEL (S AND ME)

WP(C)/4533/2021

61 2163/2021 BIJAYA KUMAR SAHOO-MP PRABHU PRASANNA BEHERA

WP(C)/4538/2021

62 2164/2021 SUJATA TRIPATHY-MP SAMARENDRA PATTANAIK

WP(C)/4539/2021

63 2165/2021 STATE OF ODISHA-MP SR.STANDING COUNSEL ( S AND ME)

WP(C)/4543/2021

64 2166/2021 STATE OF ODISHA-MP SR.STANDING COUNSEL ( S AND ME)

WP(C)/4543/2021

65 2167/2021 STATE OF ODISHA-MP SR.STANDING COUNSEL ( S AND ME )

WP(C)/4544/2021

66 2168/2021 STATE OF ODISHA-MP SR.STANDING COUNSEL ( S AND ME )

WP(C)/4544/2021

67 2169/2021 BEBI BIDIKA-MP BISWAJIT NAYAK

WP(C)/4545/2021

68 2170/2021 STATE OF ODISHA-MP SR.STANDING COUNSEL ( S AND ME)

WP(C)/4548/2021

69 2171/2021 STATE OF ODISHA-MP SR.STANDING COUNSEL ( S AND ME)

WP(C)/4548/2021

70 2172/2021 STATE OF ODISHA-MP SR.STANDING COUNSEL ( S AN ME )

WP(C)/4551/2021

71 2173/2021 STATE OF ODISHA-MP SR.S.C.SCHOOL AND MASS EDUCATION DEPATMENT

WP(C)/4550/2021

72 2174/2021 STATE OF ODISHA-MP SR.STANDING COUNSEL ( S AN ME )

WP(C)/4551/2021

73 2175/2021 STATE OF ODISHA-MP SR.S.C.SCHOOL AND MASS EDUCATION DEPATMENT

WP(C)/4550/2021

74 2176/2021 HINDUJA LEYLAND FINANCE LTD.-MP JAYDEEP PAL

WP(C)/4553/2021

75 2177/2021 HINDUJA LEYLAND FINANCE LTD.-MP JAYDEEP PAL

WP(C)/4556/2021

76 2178/2021 MARDARAJ PRADHAN-MP AJAYA KUMAR PRADHAN

WP(C)/4558/2021

77 2179/2021 STATE OF ODISHA-MP SENIOR STANDING COUNSEL

WP(C)/4559/2021

78 2180/2021 STATE OF ODISHA-MP SENIOR STANDING COUNSEL

WP(C)/4559/2021

79 2181/2021 CHANDAN KUMAR KAR-MP PITAMBAR ACHARYA

WP(C)/4564/2021

80 2182/2021 CHANDRASINGH BAHLA-MP GYANARANJAN SETHI

WP(C)/4574/2021

81 2184/2021 SUSHANT KUMAR GOUDA-MP BABITA KUMARI PATTANAIK

WP(C)/4575/2021

82 2185/2021 BASANTA KUMAR MOHAPATRA-MP BHAGABAN BEHERA

WP(C)/4579/2021

83 2186/2021 RAJALAXMI MISHRA-MP BISWABIHARI MOHANTY

WP(C)/33004/2020

84 2187/2021 ANANTADAN SUNA andORS.-MP M/S.PRAFULLA K.RATH

WP(C)/8734/2012

85 2188/2021 NEW INDIA INSURANCE CO.LTD-MP S.S.RAO

WP(C)/4580/2021

86 2189/2021 BASANTA KU.MOHANTY-MP MIHIR KUMAR MALLICK

WP(C)/6838/2017

87 2190/2021 KSHIROD KUMAR TRIPATHY-MP KALI PRASANNA MISHRA

WP(C)/4591/2021

88 2191/2021 M/S.VARSHA ENTERPRISES-MP PRABHU PRASANNA BEHERA

WP(C)/4592/2021

89 2192/2021 DR.NALINI KANTA TRIPATHY-MP LAXMIDHAR DASH
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WP(C)/397/2021

90 2193/2021 SUDHAKAR DAS-MP P.C.MISHRA

WP(C)/4595/2021

91 2194/2021 SANJIB KUMAR KAR-MP MANOJ KUMAR MOHANTY

WP(C)/4604/2021

92 2195/2021 PRASHANTA KUMAR PRADHAN-MP

WP(C)/4220/2021

93 2196/2021 MAMATA NAIK-MP G.S.NAMTOAR

WP(C)/4609/2021

94 2197/2021 SMITA PRAVA NAYAK-MP BRAJA MOHAN SARANGI

WP(C)/4611/2021

95 2198/2021 KUANAR TUDU-MP BIJAYA KUMAR BEHERA 1

WP(C)/4610/2021

96 2199/2021 SAMEERA PANDA-MP SUKANTA KUMAR MISHRA

WP(C)/4612/2021

97 2200/2021 NIRANJAN SARANGI-MP SUKANTA KUMAR MISHRA

WP(C)/4614/2021

98 2201/2021 BIJAY PRAKASH SINGH-MP SUKANTA KUMAR MISHRA

WP(C)/4616/2021

99 2202/2021 ADAYALAXMI NANDA-MP K.P.MISHRA

WP(C)/14069/2020

100 2203/2021 SUKESINI SAHU-MP GOPAL SINHA

WP(C)/4626/2021

101 2204/2021 DAYANIDHI PARIDA-MP K.K.SWAIN

WP(C)/4628/2021

102 2205/2021 SHANTILATA PANI-MP PRASANNA KUMAR MISHRA

WP(C)/4629/2021

103 2206/2021 BAMADEV ROUT-MP JYOTI  PATNAIK

WP(C)/4635/2021

104 2207/2021 M/S.HOTEL  KESHARI-MP M/S.AJIT KU.CHOUDHURY

WP(C)/8581/2017

105 2209/2021 SASMITA SAHOO-MP SHASHI BHUSAN JENA

WP(C)/2380/2021

106 2210/2021 BIJAYA KUMAR PRADHAN-MP SHASHI BHUSAN JENA

WP(C)/2378/2021

107 2211/2021 NIRANJAN DEV KUMAR-MP ALOK KUMAR PANDA

WP(C)/4640/2021

108 2212/2021 M/S.HOTEL  KESHARI-MP M/S.AJIT KU.CHOUDHURY

WP(C)/8581/2017

109 2213/2021 RAGHUNATH MURMU-MP RAMESH KUMAR SAHU

WP(C)/35120/2020

110 2214/2021 RAGHUNATH MURMU-MP DHARMENDRA SETHY

WP(C)/35120/2020

111 2215/2021 SRIPATI SAHU-MP GYANA RANJAN SETHI

WP(C)/4645/2021

112 2216/2021 ALOK TRIPATHY-MP GYANA RANJAN SETHI

WP(C)/4649/2021

113 2217/2021 RABINDRANATH SAHU-MP GYANA RANJAN SETHI

WP(C)/4652/2021

114 2218/2021 CARGO HANDLING COOPERATIVE CANTEEN-MP PRATAP KESHARI DEO

WP(C)/4659/2021

115 2219/2021 ANADI SWAIN-MP SANTOSH KUMAR MAHANTY

WP(C)/4661/2021

116 2220/2021 STATE OF ODISHA-MP SASWAT DAS

WP(C)/20021/2018

117 2222/2021 RASHMI RANJAN MISHRA-MP B.P.TRIPATHY

WP(C)/4529/2021

118 2223/2021 RASHMI RANJAN MISHRA-MP B.P.TRIPATHY

WP(C)/4529/2021

119 2224/2021 AGILE AIRPORT SERVICES PRIVATE LIMITED-MP SARADA.P.SARANGI

WP(C)/36247/2020

120 85/2021 BENARJI MALI-MP

CONTC/6146/2020
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121 86/2021 DILESWAR MAHANANDA-MP

CONTC/6147/2020

122 87/2021 DEBANARAYAN NAIK-MP

CONTC/6148/2020

123 88/2021 NETRAMANI MEHER-MP

CONTC/6149/2020

124 89/2021 BIJAYA PATRA-MP

CONTC/6150/2020

125 90/2021 PRAMOD NAIK-MP

CONTC/6151/2020

126 91/2021 NEPAL BHUE-MP

CONTC/6152/2020

127 95/2021 D.M.,M/S.ORIENTAL INSURANCE CO.LTD.-MP

MACA/181/2019

128 164/2021 SAMIIR MAHAPATRA-MP

ABLAPL/16138/2020

129 165/2021 KAILASH CHANDRA MOHAPATRA-MP

ABLAPL/16005/2020

130 176/2021 SATYANANDA PRADHAN-MP

CRLMC/3688/2016

131 2208/2021 RADHESHYAM SINGH-MP

WP(C)/33770/2020

132 2221/2021 BRAJA MOHAN GOEL-MP

WP(C)/1874/2020

Page 5/5




